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MR. SPEAKER: The question is 
about granting greater autonomy to 
the P & T Board and 'if so, the nature 
of autonomy prooosed to be granted', 

SHRI H. N. BAHUGUNA: But the 
hon. Member was askin~ whether 1 
may make use of t'lis autonomy for 
granting some allowance to the P. & 
T. employees. That i~ a, question 
which is hardly relevant to the ques
tion tabled. 

SHRI MANORANJAN HAZRA: May 
know what is the present autonomy 

and what will be the future autonomy? 

SHRI H. N. BAHUGUNA: The 
pre,ent has now become past so far 
as the present position stands. The 
P&T Board will now exercise and is 
currently exercisin~ all powers of the 
Ministry in financial mallers. All 
other Ministries have certain powers 
and the same powers are now being 
used by the Board. The Board does 
not have to 20 to the Communications 
Ministry for finalisation of a number 
of things except where external 
finances are involved. 
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SHRI R. P. YADAV: May I know 
from the han. Minister the present 
composition of the Board? 

SHRI H. N. BAHUGNA: The Board 
has a Chairman and Members who are 
drawn both from the Tele-communi
cations and the Postal side. One 
Member who is called Member 
(Finance) looks after financial matters 
and is drawn from the Financial 
Service of the Government of India. 

Atomic Power Station in Bihar 

·614. SHRI RAMAVATAR SHAS
TRI: 

SHRI BIBHUTI MISHRA: 

Will the Minister of PLANNING be 
pleased to state: 

(a) whether the Bihar Legislative 
Assembly has unanimously adopted a 
motion demanding the settini up of an 
atomic power station in Bihar; 

(b) whether the said motion has 
been received by the Central Govern
ment; and 

(c) if so, their reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF, PLANNING (SI:JRI 
MOHAN DHARIA): (a) Yes, Sir. 

(b) No, SIr. 

(C) Does not arise. 
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MR. SPEAKER: 1 am really sur
prised. To part (a) you say 'Yes, 
Sir, and to the ext question whether 
the said motion was received by you 
you say, 'No, Sir.' 

SHRl MOHAN OHARlA: After 
recpipt of t'le Question, we made en
quiries from the Bihar Legislative and 
Bihar Government as to whether a 
resoluution was passed or not .... 

MR. SPEAKER: When YOU have 
said, 'Yes. Sir', that means you will 
have some communication.. (Inter-
ruptions) 

SHRI MOHAN OHARlA: After 
receipt of this Question by my office, J 
verified from the Bihar Government 
and the Bihar Assembly whether an~ 
resolution was passed. At the samE' 
time. I verified from my office whether 
we have rece;ved any communication. 
So far as the communication is con
cerned, we have not received it, but. 
it is a fact that a resolution was 
passed. 

MR. SPEAKER: How do you know 
it as a fact if there was no communi· 
cation? 

SHRI H. N. BAHUGUNA: He estab
lishes the communication. 

SHRI MOHAN OHARIA: I establish 
the communication. 

MR. SPEAKER: About the resolu
tion, you say that no communication 
was received from the Bihar Govern
ment or the Bihar Assembly but you 

say that a resolution was passed ... 
Any way. I rio not want to go into it. 
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SHRI MOliAN OHARIA: We have 
not received any proposal from the 
Bih". Government. 
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SHRI MOHA!'J OHARlA: We have 
not received any proposal. But, on 
t'~e oaSlS 01 my information I would 
tell that nuclear generation requires 
huge investment and if we look at the 
production cost we find that we have 
to invest nearly 10 paise per unit here 
whereas in thermal generation, it Is 
about 7 paise or so. There is lot of 
coal in Bihllr and with investment of 
Rs. 140 crores it is possible for Bihar 
to produce nearly 300 kw. ralsinl( to 
400 kw. The gestation period for 
thermal station is 5 to 6 years and for 
nuclear power it is nearly 10 years, 
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THE MINISTER OF PLANNING 
(SHRI D. P. DHAR): I must feel 
guilty in that I cannot oblige the han. 
Member as tar as the motion is con
cerned. There are certain pre-reqUI
sites w'lich determine the establish
ment of an atomic power station at a 
particular place. The location has to 
be determined according to those pre
requisites. It is very well known 
that the atomic generation is a cosfly 
power. As my friend has said the 
cost of generation per unit would bE' 
about 10 paise as a~ainst thermal 
".l'neration which would be about 6-7 
;nise. Thirdly, It has to be remem
,",cred that any power which is trans· 
mitted beyond 500 miles becomes nol 
only exnenslve but uneconomic. It 
would be In my humble opinion not 
at a\l feasible to have an atomic power 

'itation in Bihar where there Is abun
jance of coal. What is necessary iF 
utilisat:on of that coal tor conversion 
mto thermal energy. 

WRITTEN ANSWERS TO QUESTIONS 

Telephone Exchanges in Pal«'hat 
District. Kenla 

·603. SHRI M. K. KRISHNAN: 
Will the Minister of COMMUNICA
TIONS be pleased to state: 

(a) whether Government prOpose to 
establish more Telephone Exchanges 
in Palghat District, Kerala, durinll 
1973-74: and 

(b) if so. name" of places selected 
for the purpose? 

THE MINISTER OF COMMUNICA
TIONS (SHRI H. N. BAHUGUNA): 
(a) Yes, Sir. 

(b) Following telellhone exchanges 
a re ~roposed to be opened during 
1973-74 in PalJ{hat DistTlct. Kerala: 

(1) Alanalloor 50 lines SAX 

(2 ) Padagiri 50 lines SAX 

en Agah 25 lines SAX 

(4 ) Kunnisseri 25 lines SAX 

}'orwardiDg of Applications 01 Steno
graphers Grade m for Blcher PoIJ&s 

"605. SHRI NARENDRA SINGH 
BISHT: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the Ministry of HOme 
Affairs have recently paaaed certain 
orde~s which do not permit the reau
iar Stenographers Grade III of M. H. A. 
cadre to apply for higher posts In other 
Government Departments/Organisa· 
tions/Public Undertakin,l(s; 

(b) if so, whether the said orders 
are against those orders of the Depart
ment 01 Personnel which permit all 
t'le Central Government emploYees to 




